
B U SIN ESS A D V IS O R Y  C O M M IT T E E

F IF T Y -F IR S T  R E P O R T

(Fourth Lok Sabha)

The Business A dvisory Committee held a sitting on Tuesday, the 28th July, 
1970.

2 . The Committee recommend the allocation of time to the following items 
of Government legislative and other business as shown against each:—

1) Morion, o f  N o-Confidence in the C ouncil o f  7-J hours 
M inisters m oved b y  Shri M adhu Limaye.

2) T h e  A rchitects B ill, 1970, as passed by Rajya 2 hours 
Sabha.
(Consideration and passing)

3) T h e Indian Railways (Amendment) B ill, 1970 1 hour
(■Consideration and passing)

4) T h e D elh i Co-operative Societies B ill, 1970. 2\  hours
( Consideration and passing')

5) T h e  C oal M ines (Conservation and Safety) 1 hour 
Am endm ent B ill, 1970,
(Consideration and passing)

6) T h e Constitution (Tw enty-fourth Am endm ent) 6 hours 
B ill, 1970.
(Consideration and passing)

7) Statutory Resolution b y  Shri K anw ar L a i Gupta 
and others seeking disapproval o f  the D elh i 
U niversity  (Amendment) O rdinance, 1970.

2 hours
8) T h e  D elh i U niversity (Amendment) B ill, 1970, 

as passed b y  Rajya Sabha.
(Consideration and passing)

9) T h e  Cen tral Sales T ax  (Amendment) B ill, 1970. 1 hour 
(Reference to Select Committee).

(10) D iscussion onth e Fourth  F ive Year Plan (1969-74) 15 hours

(11) M otion for M odification o f  Insurance (Am end- |  hour 
ment) R ules, 1969, to  be moved b y S hri M adhu 
Lim aye.

(12) D iscussion under rule 193 regarding large scale 2 hours 
m igration o f  H indus from  East Pakistan. (T o  be taken up at

4 p .m. on Thursday, 
the 30th July, 1970-)

(13) Discussion under rule 193 regarding demand 3 hours
for a new Steel P lant for Orissa. (T o  be taken up at

3 p .m. on Tuesday, 
the 4th August, 
1970).

N e w  D e l h i; ;

July 28 , 1970__________ G . S. D H IL L O N ,
Sravana 6, 1892 (Saka) ' Chairman,

Business Advisory Committee.
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